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1. Introduction

Under Maharashtra Value Added Tax Act, 2002, there are two modes of registration viz.
(a) when the dealer crosses the threshold limit and;
(b) When the dealer makes an application under voluntary scheme of registration

Every dealer falling under above categories and having businesses in Maharashtra, have to register their
business online under Maharashtra Sales Tax Act.

The process of registration commences with the submission of application by taxpayer. It ends, unless
application is rejected, with the grant of registration certificate bearing unique number called as TIN (Tax
Identification Number)

Now the dealer need not visit the department with original documents. At the time of filing the application, a
dealer can submit the scanned copy of the documents. Department will verify the soft copy of the documents
online and issue Registration certificate online. If sales tax department has any query, they can call for physical
presence of the dealer, if required

Dealer going for New Registration:
Dealer in need of registration has to create a temporary profile to get a temporary login id, which will allow the

dealer to fill up the form, make payment and finally submit the application to the tax officer to grant registration
certificate (RC)

Existing dealer Registration for Additional Acts :

Existing dealer can use his / her permanent user id (Tin id) to get new registration for all the acts.

2. Instructions

Please make sure you go through below instructions before Registering online

» Make sure you are filling correct and valid details in the input fields as per the description. Read carefully
before entering details

» Mobile Number fields will contain only 10 digit number. (Use of +91 is not allowed)

» Do not use any initial prefixes (name or professional) before any names in the application such as “Mr. | Mrs.
/ Shri / Shrimati / Master/ M/s / Messrs./ any professional suffix (CA, Dr., Adv., Arch., CS. etc.)“

Wherever ADD button is mentioned, you can add multiple details. E.g. Address, Bank details etc.

You can use DELETE button wherever multiple details are not needed as per your convenience

YV V V

Wherever multiple details have been entered make use of side arrows to navigate information

Y

Make sure you have all soft copies of the documents which will be uploaded during the registration process
> While filling FORM 101, NEXT button will save all the data you have entered before clicking on NEXT
» PREVIOUS button will take you to previous page

» Tip tool feature has been incorporated for many field inputs, when pointed with cursor, giving out information
about that particular field entry
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Below icon has been used in the document to indicate important note for the user.
Icon Meaning

o Notes
3. Steps of Registration Process

The Dealer has to complete the following steps for Registration under Maharashtra

Value Added Tax (MVAT)

* Create temporary profile with MSTD for New Registration

» Select the MVAT act

* Fill up all the details in FORM 101 for getting registered under Maharashtra Value
Added Tax

* Submit the form online.

Use Google chrome | https://www.google.co.in/chrome/browser/desktop/
for better browser
form clarity.

www.taxguru.in



New Registration under MVAT-User Manual

4. Create Temporary Profile
1. Visit MSTD website - www.mahavat.gov.in/Mahavat/index.jsp

2. Click on ‘e- registration’ as shown below. ( Screen 1a)

3. Dealers can find all the Act manuals on the site under “What's New” box. (Screen 1a).

Click on “e-registration” on e-services on left handside of the portal.

S Megistratien User Manual for
Dwabers - MVAT®

DT eg s tratien User Manual far

Owaler s Crwvanies :
Cmainr s Sugpestars g L e L IR g S T K

f Repatraton” Med o &
Cpeertond eredaty stare B et o 0t Juv ~
| Plesse refar What's New * The desiers, whe
winh 25 0pply for manual CST declarstons for

Here, you will find the manuals for particular Act.

(Screen 1a)

2. e-Registration will navigate to another website (as shown in Screen 1b)
- For New Registration - Click on ‘New User. Register here”. (‘as shown in screen 1b)
- For Existing Registration > Click on ‘Existing user. Login”. ( as shown in screen 1b)
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Articles & R Ules

W e B — W AW ra et 7524 .,
W\slNM|lh-ﬂ-‘Nl~ ‘M.m! Terrm & Conateoes

“Existing user “will login here for all New applicant will click on “New
his activities and zlso for registration User “ for creating new profile.

(Screen 1b)

4.1 Login as New User

1. Click on “New User. Register here ” on home page (Screen 1b), it will navigate to "Options
for Registration" page
(This page will show various tax paying categories, availing services from sales tax
department)

2. Select "New Dealer Registration under various Acts" ( Screen 1.1)

3. Instructions page will be displayed with respect to new dealer (Screen 1.2)
a. The menu tab displays all the 7 ACTS
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b. On selection of particular act, the page should display all the instructions w.r.t. the new
dealer registration under that particular ACT

4. Click on “NEXT” at the end of the Instructions page

5. It navigates to PAN/TAN Details page (Screen 1.3)

Options for Registration

I New Dealer Registration under various Acts I

Existing Dealer Registration

Other Bodies Registration{T DS Empiloyer. TCS, Govit and Other Bodies)

Consulate Registration

STP/Advocatle/CA/CS Enroiment

(Screen 1.1)

Ould De COmpictely fled efher Dy enterng In the relevant

B s of TNy INE Prescnted hrnove
DL OF S by Which Iy m Of Burnover s &

T COdT 1§ CXPOCH] 1) G0N! e

& Ty S0t NAS 10 S0MCT 000 S3 RIS OF DUSiness 300 SNGie O MuBpie PN
nature of business

n Dank fekd MICR co0e & computsony

6 Once apphcation s SUOMIBES 3nd ACKNOWEIDEMEnt 1s generated, you cannof re
er OF Mmake 2ppECat0n 00 same PAN

D3INg UPON e CONSIBAINN Of the Seaier Toe PO I40M PrrAowt Shousd e

Click here to
go to next

page

(Screen 1.2)
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4.2. PAN / TAN Detalils
1. Add either valid PAN or TAN in the PAN / TAN field ( Screen 1.3)

2. In case of PAN, Constitution must be populated as per the 4th letter of PAN
Select Sub-Constitution manually if applicable.

3. In case of TAN, Constitution and sub-constitution is manually selected.

4. Enter CAPTCHA as displayed on the screen (If the image is not visible properly, the image can be
changed by clicking on refresh button beside)

5. Click on ‘NEXT, it navigates to User details Screen

PAN/TAN Details

P

PAMN: AMGPP3463L
Constitution: Person Proprietor ~
image g esca= <
Captcha- | Dsdz| |

When the PAN for Company is entered. The Constitution “COMPANY” is auto populated and the sub-constitution should
be selected manually. Drop downs available for sub-constitution under company.

@) PAN TAN

PAN: | BKYCM7S920C

Constitution Company Public Ltd. Co. ~
< e
Image
cRCSY <
Captcha

PANTAN Dolails

N TaM

AN BEYCMTI20C

Punlic Ll Co

Pubiic Lid Co

e ReT =
Priwale L3 Ca

Uinmitesd Compasmy

— Cerperaan

(Screen 1.3)
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0 Note:

» PAN — Ten digit alpha numeric: The first five characters are alphabets, following four characters
are Numeric, and last character is alphabet

» TAN - Ten digit alpha numeric: The first four characters are alphabets, following five characters
are Numeric, and last one character is alphabet

» If your PAN already exists against any active TIN with Maharashtra Sales Tax Department, the
message displayed is “PAN already exists."

» If verification with NSDL fails then following messages will be displayed is “PAN not registered
with NSDL?”

» Two attempts are allowed for filling PAN/ TAN field after which current session will expire and you
will be taken to MSTD main screen

> After 5 unsuccessful attempts to fill the CAPTCHA field, the session will expire and you will be
redirected to MSTD main screen

4.3. User Details Screen

1. PAN/TAN and Full Name will be auto populated in user details screen.
Enter other details manually on the screen
= Email Id
= Re-enter Email Id
= Mobile Number

2. Click on "Create profile"

User Delails
Your user ID AAQPDESTE]
*Full Name
"Ermail |
"Re-enler Email 1D
"Mabile Mumber ‘

(Screen 1. 4)
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» System allows only one email ID to one PAN/ TAN id. Same Email id and mobile number should not
be used for more than one temporary profile

» Email id should be in email format only (e.g. — )
» Re-enter Email Id field does not allow you to copy paste Email Id

» Mobile Number is 10 digit number. +91 or any other codes are not allowed

4.4. Confirmation message screen

1. You will get confirmation message on the screen as below ( Screen 1. 5)

2. Activation Link will be sent to your Email id and One Time Password will be sent to your Mobile
Number

3. “Back” tab enables applicant to go back to User details screen and allows changes or corrections
to be done to email id and mobile number.

Link has been sent to your registered email ID 'ishani.7.shetty@niit-tech.com'. Please Follow below steps for creation of profile.
Step 1: Click the link contained in the email.
Step 2: On the User Details verification page. enter One Time Password(CTP) sent to you on your Registered hobile Number.

Note: Please check your Junk/Spam folder in case you do not find the email into your Inbox.

If you have not received the email:

1. Check whether email ID 'ishani.7 shetty@niit-tech.com' provided by you is correct ?
Back

2 Click here  to resend the email activation link and OTP

(Screenl.5)

Q..
>

Make sure you have mentioned valid Email Id and Mobile Number

» This number and email will be a registered contact reference for all your future communications and
activities with the Maharashtra sales tax department with respect to filing returns, audit, assessment,
notices, refunds etc.

10
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» Aregistered dealer can change his email id and contact number, and confirmation of changed
registered number will always be done through OTP generation and an activation link on your Email
Id.

4.5. Confirmation mail

1. Go to your personal Email ID and click on the activation link provided in the email (Screen
1.6)
2. This link will take you to the Profile Activation (screen 1.7)

Profile Registration Confirmation

Dear Applicant,
Congratulations! Your te mporary Profile is successtully created,

Click the Imk below to get your account activated:

httpy// mstddceccdev.mahavat_gov. in:B000Ysap/bo/uis uwisSfsap/rprofileactfindex_himi?sap-
client=250&sap- ui-language=en&sap- ui-appcache=falkse & ld=aaafk1415h
Welcome to MSTDI \
Assuring Best Services!!!
Click the link or Copy the abowve link and paste on the
Regards browser.
PMSTD Team

(Screen 1.6)
4.6. Profile activation screen

1. You are on Profile activation screen. Name and User ID will be auto populated on
the screen
a. Enter One Time Password (OTP) sent to you in your mobile number
(Screen 1.7)
. Select any Security Question from the dropdown list
c. Enter the Answer for the security question you have selected.
d. Click on “SUBMIT”

2. Email will be sent to your Email ID confirming successful profile creation along with
Temporary Profile and Password

11
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Frafile Activation

Mame as per PArTAMN
ne Time Password: | 809148 | Resena oTe
Iser |l
Security Question What is the firgt name of your mother? o
A r I shyal

Enter OTP here /

(Screen 1.7)

Q Note:

Why Security question?

> If you fail to receive OTP, then click on
Resend OTP After getting registered, in case you forget the
» Maximum three' chances available for Password, you can make use of Security question
successful entries . to successfully login to MSTD Web Portal and get
» In case you enter wrong OTP the system will i
new password sent to your email inbox

ask you to re-enter the correct OTP

4.7 Successful Submission of Profile

1. Successful submission will give out a welcome message from MSTD ( Screen 1.8)

2. Email is generated on successful profile activation and is sent to the applicants email id with
temporary id and password (Screen 1.9)

Congratulations !
Welcome to MSTD Your temporary profile is created successfully |
For any help, call MSTD Help Desk - 180000 6294 or for query send email to
support@mahavat. gov.ire

An E-Mail containing Username and Password has been sent to your registred Email-1D
Please Login

Please check your spam folder, if mail is not delivered

(Screen 1.8)

12
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Tue 5/3/2016 7:30 PM

[t

shani 7 sh i @nit-tech.com

Profile password intimation

Dear Applicant,
i |
Congratulations! Your temporary Profile is successfully created.

Your profile details are as follows.

USER ID : AAAFK1415H »| User id is the temporary id
PASSWORD: dt5tt2435144

Welcome to MSTD!

Assuring Best Services!!!

(Screen 1.9)

YOU HAVE SUCCESSFULLY CREATED YOUR TEMPORARY PROFILE

5. Login as Temporary User
1. Visit MSTD website - www.mahavat.gov.in/Mahavat/index.jsp

2. Click on ‘e- Registration’ as shown below. ( Screen 2)

3. ‘e-Registration’ will navigate to another website ( as shown in Screen 2.1)

- To login with temporary User id and password -> Click on ‘Existing user. Login”. ( as shown in
screen 2.1)

13
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Click on “e-registration” on e-services on left handside of the portal.

D5 MITD ome © Oeportment O Sakes Tow % U - » A | o 5
«>cC /e =
3T appe uw&g { : -

“E-Registration functionality is slow due to technical reason. Department is in process of re

— W
b et = B e .
* e €T Dectarmtman : C . |
z & Megistratien Ueer Manuat tor

* e Audn Furm S Dmabers - VAT
* wRefund Appliation
T . - TMegrstratien User Planuel far
» : Owalers - CHT"
< v 2
- .
>

- Services

ees

Supgestons are wvaes on ~ Prigesed ¢

| Repatraten”. Med of =

Cieertone eresat atare T et ol 0t Gue ~

| Plesse refar What's New * The desiers, whe
wak 13 8pply for memuel CST Secierstons Ser

RS e | S [ i Mo

I Here, you will find the manuals for particular Act. I

(Screen 2)

About us

Click on existing dealer login to input temporary user id and password.

(Screen 2.1)

14
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5.1 Login Page

1. Enter your Temporary User id and Password send by MSTD through email.
2. Enter details in following fields (Screen 2.2)

a. Enter User id (PAN)

b. Enter Password (Sent on email)

3. Click on “Log on”

(Screen 2.2)

4. Again new Login page will open up for applicant to change the password ( screen 2.3)

User ID — ( PAN id)

Current Password — ( same password entered above sent by MSTD)
New Password — ( dealer can change with his own password)

Repeat Password — ( repeat with the same password entered by dealer)

coow

5. Click on ‘Change’

(Screen 2.3)

15
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The password was changed

Continue

(Screen 2.4)

5.2. Dealers home page

1. Click on Registration dropdown and select “New Registration”

2. “New Registration” will navigate to “Registration” Dashboard

Department of Sales Tax
Goverment of Mabarashra. Incla

%  Reymration Rewms Rehnd Payment

I New Regatration l

Regier soon Amenament
Noatcasons
Regisxanon Cantelton
TR Enrolment Amendment
5T Dorobnest Cincetslon
Cther Bodies Amenanent
Cther Bodies Cancedaton
Conmuble Anedmen
Consulate Cancelation

Dowrom(RC)

Sep 0 mal concem ok A A A A

AWk O

- Q ®

FomE ™M Query ComplamFeediock Aecovery fopen con

Assesment shatus C avniabis for

lanuary 201

reon

3 55 @m700.

Admen Ret Acts ane rules Cow=ican
SR Aty roems
Vision mnd Misson Rukes Trade croulas
Chzen chavter Trade circulars Notfcation

o &

Avat

Cmatar services

Tae Cendl

Know your TIN
Nanouas of procesures

(Screen 2.5)

5.3. Registration Dashboard

16
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Regsstration
2 3 M 5 L) 7 8 ) 10 24 12 ’
Select Act Registraton Business Other POB Detalls Bank Accounts Commodities Additonal POB Detalls of Signatory to the FORM 105 Other States
Form Details Registration Details Residental Application POB
Select Act Type
[Y] The Maharashira Value Added Tax Act. 2002 (MVAT)
The Central Sales Tax Act, 1956 (CST)
The Maharashtra Tax on Luxuries Act, 1987 (LUXURY TAX)
The Maharashira State Tax on Professions. Trades, Calings and Employments Act, 1975 (PTRC)
The Maharashira Purchase Tax on Sugarcane Act. 1962 (SCPT)
The Maharashira Tax on the Entry of Goods into Local Areas Act. 2002 (ENTRY OF GOODS)
The Maharashira State Tax on Professions, Trades, Caflings and Employments Act, 1975 (PTEC)
Type of dealer: Regular Dealer -
Registration dashboard (Screen 3.1)
2 3 4 5 6 7 8 9 10 1 12
Select Act Registration Business Other POB Details Bank Accounts Commodities  Additional POB Details of Signatory to the FORM 105 Cther Sta
Form Detalls Registration Detatls individuals Application POB

Select Act Type

[¥] [rhe Maharashtra Value Added Tax Act, 2002 (MVAT)
[Fhe Central Sales Tax Act, 1956 (CST)

Select oneactor |—p The Maharashira Tax on Luxuries Act, 1987 (LUXURY TAX)
combination of

[Fhe Maharashira State Tax on Professions. Trades, Callings and Employments Act, 1975 (PTRC)

acts.

['he Maharashira Purchase Tax on Sugarcane Act, 1962 (SCPT)
The Maharashtra Tax on the Entry of Goods into Local Areas Act, 2002 (ENTRY OF GOODS)

/| [The Maharashira State Tax on Professions, Trades, Callings and Employments Act, 1975 (PTEC)

Type of dealer: Regular Dealer v

Combination of Act selection
1. Now select ‘The Maharashtra Value Added Tax Act, 2002 (MVAT)’ (screen 3.1)

2. System will ask you "Do you want to apply registration for PTEC? (screen 3.1a)
Select “Yes”, if you want to register for PTEC or
Select “No”, if you don’t want to register or register later.)

3. Select Type of dealer from dropdown list: ( screen 3.1)
a. Regular Dealer

b. Casual Dealer
c. Non-Resident Dealer

17
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d. Voluntary Dealer

4. Click on NEXT

Regsstration

2 3 B 5 ] 7 8 -} 10
Select Act Registraton Business Other POBDetalls  Bank Accounts Commodities  Additonal POB Detalis of Signatory to the
Form Details Registraton Details Residental Applicason
Select Act Type

[4] The Maharashtra Value Added Tax Act. 2002 (MVAT)
The Central Sales Tax Act, 1956 (CST)
The Maharashtra Tax on Luxuries Act. 1987 (LUXURY TAX)
The Maharashira State Tax on Professions. Trades. Calings and Employments Act. 1975 (PTRC)
The Maharashtra Purchase Tax on Sugarcane Act. 1962 (SCPT)
The Maharashira Tax on the Entry of Goods into Local Areas Act, 2002 (ENTRY OF GOODS)
The Maharashtra State Tax on Professions. Trades. Caflings and Employments Act, 1975 (PTEC)

Type of dealer: Regular Dealer ~

FORM 105

Oter States
POB

Registration dashboard (Screen 3.1)

Confirm

Do you want to apply registration for PTEC ?

(Screen 3.1a)

5.4. Application Form

5.4.1. Dealer details
1. Fill the Application form as per the field descriptions and click on NEXT

2. Check if below fields are auto populated and freezed(greyed out) based on the selection of Act(s) :

1. Name of the Business/ Proprietor

2. Constitution of business

3. PAN/TAN

4. Corresponding documents to be uploaded, wherever necessary

18
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3. Location of Sales tax office jurisdiction to be selected from dropdown menu (based on dealers place
of business)

4. Composition scheme to be selected, if the dealer is already doing business as given in listed
checkboxes

|
(ScreenP.ZM

Document lists are provided wherever necessary with a checkbox and new

applicant have to tick on the checkbox to confirm the inclusion of document at

Documents requirad for proof of PANITAN =

5 Location of Sales Tax Office having Jurisdiction over place of Business —SELECT— . State - Maharashtra

6. Do you want to oplt for composition scheme in lieu of sales tax payable? - ves Mo

il metaner Liquor dealer
Restaurant/Caterer Second Hand Maotor Vehicke Dealer

Bakery Mandap Decorator

(Screen 3.3)

5.4.2. Commencement dates
1. Fillin all the dates :
a. Date of commencement and Period of Liability should be in the past and not future dates
b. Field 9 - Casual period will be active only when the type of dealer selection is casual dealer
c. Reasons for registration is mandatory and documents need to be uploaded accordingly

d. If the type of dealer is voluntary, reason for registration will be non-active

19
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7. Date of commencement of business™ | 01/01/2016 m‘

8. Date on which liability to pay tax arises: | 01/04/2016 B

9. Period for which registration is required ( For Causal Dealer only):

From Date:
To Date:
10. Reason for Reagistration® Exceeding the prescribed turnover limit v
Date on which turnover limits exceeded: | 03/04/2016 m

(Screen 3.4)

5.4.3. Reasons of Registration
1. Reasons of Registration to be selected from the dropdown list

2. Dealer have to select anyone option from the below list. There are 7 reasons:
. Exceeding the prescribed turnover limit

. Change in constitution

. Part transfer of business

. Merger/ Amalgamation

. Demerger

. Full transfer of business due to death of Proprietor

. Full transfer of business

NoO o~ WNRE

3. Every reason selected, requires dealer to fill in the required details and upload documents as
mentioned accordingly below. ( screen 3.6 to screen 3.12)

(Screen 3.5)

1. Exceeding the prescribed turnover limit

10. Reason for Registration* Exceeding the prescribed turnover limit

Date on which furnover limits exceeded: | 12/05/2015 ™
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Documents required for Exceeding the prescribed turnover limit

(Screen 3.6)

2. Change in constitution

10. Reason for Registration™ Ehamge sonsiRton hd

Change in Constitution

Mention the previous and the new constitution:

TIN (Previous):
Change in Constitution from i ik bl
To: Partnership ~
With effect from: | Feb 25, 2016 m

Documents required for proof

Change in Constitution from Partnership to any other constitution

RC Cancellation Order of old firm Dissolution deed

From any constitution (other than partnership firm) to any other constitution

B'; gi %= ﬁ'ﬁﬂ Q gﬁ ofold firm

(Screen 3.7)

3. Part transfer of business

10. Reason for Registration™ Part fransfer of business ik

Part transfer of business
Mention the name of the transferor and date of transfer:
TIN:
Business transferred from (Name):

With effect from:

Documents required for Part Transfer

(Screen 3.8)
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4. Merger/ Amalgamation

To Date

10. Reason for Registration™ Mg & >

Merger/Amalgamation Add

TIN

Business(es) to be Merged or Amalgamated With effect From

DD/MMAYYYY

Documents required for Merger

(Screen 3.9)

5. Demerger

10. Reason for Registration®: Demerge "

Demerger

TIN:

Business to be Demerged (Name):

With effect from: | DD/MM/YYYY ™

Documents required for Demerger

(Screen 3.10)

6. Full transfer of business due to death of Proprietor

10. Reason for Registration™ FHE IR lCE GRS ot o

Full transfer of business
Mention the Tin, name of transferor and date of transfer

TIN (Transferor)

Business transferred from (Name)

With effect from: | DD/MM/YYYY |

Documents required for Full Transfer

(Screen 3.11)
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7. Full transfer of business

10. Reason for Registration™ [JEui Transier of business due fo deaih of Proprieior g

Full transfer of business due to death of Proprietor
Mention the name of the transferor and date of transfer:
TIN
Business transferred from (Name)

With effect from: | DD/MM/YYYY m

Documents required for Full Transfer in case of death of Proprietor

(Screen 3.12)

5.4.4. Indicate Existing Registration

1. Fill all relevant details for any existing registration in force (Screen 3.13)

2. If you are already registered under any of the Act mentioned below, you have to select YES

from the dropdown and enter the relative registration number
3. If you select NO, you won’t be able to enter any details

4. Click on NEXT

11. Indicate Existing Registration
Registration Details
Central Excise: ves ¥, CE123
IEC No.(input importer exporter code number) Yes X IEC123
CST Registration No: No ~.
State Excise No: by .
Service Tax: Yes =4 | ST123|
Corporate Identity Number (CIN): No bd
PTRC: Ho ¥
PTEC: sle v

(Screen 3.13)

5.4.5. Principal Place of Business ( Address)
Fill in the details for principal place of business:
a. Address

b. Contact details (Screen 3.15):
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Mobile no.1 and Email no. 1 is auto populated, graded and cannot be changed.
Additional number and email id can be provided in mobile no-2 and email id 2.

c. Pincode is autopopulated , based on the selection of district, taluka and post.

12 Details of Principal Place of Business

Address
Building No/Flat No/Door No: | 2313
Floor No: | 4
Name of the Premises/Building: | hariniwas apt

Road/Street/Lane: | hariniwas apt road

District: MUMBAI v

TalukalArea: MUMBAI (M. CORP) v

Post: Nariman Paint w
Pincode: | 400021

Latitude({Optional):

Longitude(Cptional):

(Screen 3.14)

Contact Details
022__ 28508734 __
phie
| Mobile No 1% 8082410128 | -
M Registered mobile
number and email
43001756 ] auto populated.
IE nail Address 1°:  anisha manvatkar@gmail com |
a3
www tech-tech2 com

(Screen 3.15)

5.4.6. Principal Place of Business (Electricity & IGR)

Electricity and IGR details are mandatory fields to be filled in by the applicant:

a. Electricity bill details — Applicant needs to select the utilities from dropdown list
and provide consumer number as well as Account number.

b. IGR details
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Electricity Bill Details

g | DD43 VIRAR EAST S0ON i

IGR Details

AMALAVAT)

(Screen 3.16)

@ Note:
>

If electricity utility service provider is MSEB, then applicant have to give consumer number and
select billing unit from the dropdown list.

» The information provided above with respect to electricity and IGR details needs to be supported
with document proofs and hence uploaded.

» The documents uploaded verified from respective electricity board and registrar offices
respectively.

5.4.7. Principal Place of Business (Premises)

Fill in the details for principal place of business:

1. There are 8 options to be selected by the dealer for nature of premises and based on the selections
documents would be available for selection for upload

2. Select at least two type of documents you have as proof for above mentioned Address

Nature of possession of premises ™ . Owned Transit/Online Sellers
Leased Rented/Leave and license
Tenancy/Sub-tenancy Consent
Rent free Stall Booking (only applicable for casual)

(Screen 3.17)
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1. Owned premises:

Mature of possession of premises s, Owned TransitfOnline Sellers

Documents required for proof of Place of Business(Select any one)

Latest electricity bill*
v| Property Card
Registered Ownership deed
Registered Agreement (including Index 1) with the builder
Society maintenance receipt
Share certificate of Co-operative society in the name of applicant

Certificate showing the address of the applicant issued by the manag...

(Screen 3.18)
2. Transit/ online sellers:

MNature of possession of premises *: Owned e Transit/Online Sellers

Documents required for proof of Place of Business(Select any one)

a Latest electricity bill =
In case of transit Agreement’ Letter of allotment.

In case of Online Sellers Agreement between main company (online ...

(Screen 3.19)

3. Leased premises:

Mature of possession of premises *: Owned Transit/Online Sellers

Leased Rented/Leave and license

Documents reguired for proof of Place of Business(Select any onea)

~ Latest electricity bDill ~

Lease Agreement

(Screen 3.20)

4. Rented premises:

Mature of possession of premises *: Cwned Transit'Online Sellers

Leased - Rented/Leave and license

Documents required for proof of Place of Business(Select any one)

Latest electricity bill =

Registered leave and license agreement in the name of applicant alo. ..
Ownership proof of Licensor

Property Card

Registered Ownership deed

Registered Agreement (including Index I1) with the builder

Society maintenance receipt

Share certificate of Co-operative society in the name of applicant

(Screen 3.21)
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5. Tenancy premises:

Nature of possession of premises *: Owned Transit'Online Sellers
Leased Rented/Leave and license
{e  Tenancy/Sub-tenancy Consent

Documents required for proof of Place of Business(Select any one)

~ Latest electricity bill =
[v] Registered Tenancy/Sub-tenancy agreement
o Latest Rent Receipt

~ Incase of Sub-tenant No Objection Certificate from landlord with his s__.

(Screen 3.22)

6. Consent premises:

MNature of possession of premises ~: Owned Transit"Online Sellers
Leased Rented/Leave and license
Tenancy/Sub-tenancy s Consent

Documents required for proof of Place of Business(Select any one)

~ Latest electricity bill™
Consent letter from family memberss in the name of applicant (owner...
Ownership proof of Consenter/s
Property Card
Registered Ownership deed
Registered Agreement (including Index II) with the builder
Society maintenance receipt
Share certificate of Co-operative society in the name of applicant
List of directors from Registrar of Companies of sister concern
Board Resolution of consenter company

Consent letter and signature proof of consenter Director

(Screen 3.23)

7. Rent free premises

rMature of posseasion of premises = Orvvrred Tramsit
Leased Rented
Ten=an Comsent
i Stall Booking (onky apphcable for casuaal)

Documents required for proof of Place of Business(Select any one)

~ Latest electricity bill™
Consent letter from family member/s in the name of applicant (owner...
Ownership proof of Consenter’s
Property Card
Registered Ownership deed
Registered Agreement (including Index II) with the builder
Society maintenance receipt
Share certificate of Co-operative society in the name of applicant
List of directors from Registrar of Companies of sister concern
Board Resolution of consenter company

Consent letter and signature proof of consenter Director

(Screen 3.24)
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8. Stall booking :

Nature of possession of premises *: Owned Transit‘Online Sellers
Leased Rented/Leave and license
Tenancy/Sub-tenancy Consent
Rent free - Stall Booking (only applicable for casual)

Documents required for proof of Place of Business(Select any one)

Allotment Letter

(Screen 3.25)

5.4.8. Principal Place of Business (Nature of Business)
1. Select one option from dropdown of Main Nature of business

2. Then select up to three options from part nature of business (if applicable)

Please select the Nature of Business Activity being carried out at above mentioned Premises

,

Main Nature: | Financial Institutions ~ PartNaturs:; | Bonded Warshouse
ECU/STR/EHTP
Cable & DTH Services
Printing

Office/Sales Office

5.4.9. Bank Details

1. Select MICR or IFSC code to input bank account details:

a. If MICR code is selected: ( Screen 3.25)
= |nput 9 - digit MICR code of the bank.
= Manually input all bank details with respect to bank name, branch, pincode and
State
b. If IFSC code is selected: ( Screen 3.26)
= |nput 11- digit IFSC code of the bank.
= Click on “Get details” link, next to IFSC code, to get all bank details automatically
updated with respect to bank name, branch, pincode and State.

2. Click on NEXT

13. Details of bank account(s)™

Add bank accounts Delete bank accounts

Total number of Bank Accounis maintained by the applicant for conducting business:
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Note:

» It's mandatory for a dealer to have at least one bank account, with bank details entered, either in
MICR code or IFSC code

» Scanned cancelled cheque needs to be uploaded on the number of bank details mentioned in the form

> You can add or remove multiple bank account details by clicking on ADD or DELETE button

» You can navigate through the side arrows to view various details maintained by you

Select Entry™: - MICR Code IFSC Code

Account number®: | 1245546546544

Type of Account: | SAVING ~

MICR Code: 454648587

Mame of the Banks | ANDHRA PRAGATHI GRAMEENA BANK -
Branch and Address of the Bank and Branch: malad

Pin Code: 754567

State: | maharashira|

(Screen 3.25)

Document Required for bank details =

Select Entry~ MICR Code (s) IFSC Code

Account number®: | 345678909787669

Type of Account CURRENT hd
IFSC: | ALLAD210078 Get defails
ALLAHABAD BANK v

Name of the Bank*:

Branch and Address of the Bank and Branch: | MAHOBA

Pin Code | 243444

State: | Maharashira

v
Get details would fetch Name of the bank,

(Screen 3.26)

Document Required for bank details *

5.4.10. Commodities
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1. Here you have to enter your Main Commodities and Other commodities which is sold and
purchased in your business

2. Click on NEXT

eNote:

» Select Schedule and then click on Select entry LINK from which Entry No and Sub-Entry No. will be
auto populated. Similarly click on HSN link from which Heading no, Tariff No & description will be auto

populated
14 Major Commodities to be Sold
MName of Commodity Schedule Select Entry and Sub-Entry HSM Code of Commodity
EI“I'V MNa SUD-EI’\IN No Heamng No Tarift Na DEEE?’H’.‘\(IDH
slee| A N Please select entry Please select HSN
go\ﬂ P ~ Please select entry Please select HSN 01 0101590 & Nhorse: e
(Screen 3.27)
Other Commodities to be Sold
Name of Commodity Schedule Select Entry and Sub-Entry HSN Code of Commeodity
Entry No Sub-Entry No Heading No Tariff No Description
silver B wv Please select entry 02 Please select HSN 01 010210 e-bred breedi
(Screen 3.27)
15 Major Commodities to be Purchased
Name of Commodity Schaedule Selact Entry and Sub-Entry HSMN Code of Commaodity
Entry Mo Sub-Entry No Heading No Tariff No Description
diamond D -~ Please select entry Please select HSMN
(Screen 3.28)
Other Commodities to be Purchased
Name of Commodity Schedule Select Entry and Sub-Entry HSN Code of Commodity
Entry No Sub-Entry No Heading No Tariff No Description
animals D v Please select entry 10 h Please select HSN 01 010639 Live birds (e

(Screen 3.29)

5.4.11. Address of additional Place of Business

1. Fill Address of Additional Place of Business
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The screen shots and address fields like address, contact details, electricity bill, IGR details,

Nature of Premises and main nature and part nature of business are same as mentioned in

principal place of business as above

Click on NEXT

16. Details of the Additional Place(s) of Business / Godown(s) / Warehouse(s) in Maharashtra

Total number of Additional Place(s) of Business / Godown(s) / Warehouse(s) in Maharashtra

Premises 1 Details of Additional Place of Business: Add Premises

Address(1)

Building No/Flat No/Door No:
Floor No:
Name of the Premises/Building:

Road/Street/Lane:

21231

23
mainland apt

mainland apt road

District: AURANGABAD w
Taluka/Area: | GANGAPUR i
pPost: | Bhendala ~
Pincode: | 431110

Latitude({Optional):

Longitude(Optional):

url:

Contact Details
Telephone Mo 1 with STD Code E9554 TTSE91234

Telephone Mo 2 with STD Code
Mabile Mo 1*

Mabike ho 2

Fas Mo

Email Address 1

Email Address 2

Wiebsibe

STD Code

84530129855

4334544011

ajinkya solanki@nitpune com
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Nature of possession of premises * . Owned Transit
_eased Rented
lenancy >

king (only appiicable for casual)
Scanned copy of Document to be uploaded Property Card

Registered ownership deed

Registered agreement (Including Index 1) with the bulider

Latest electricity bill

Society maintenance receipt

Latest copy of MNTL/BSNL iandline bl

Latest copy of bill of domestic gas agency

Share certificate of Co-operative society in the name of applicant

First page of passbook of saving Bank Account

Certificate showing the address of the applicant issued by the manager o

Agreement between main company (online platform) and applicant in cas

(Screen 3.30)

5.4.12. Detalils of Proprietor

1. Fill Details of Proprietor
2. Based on the details given in POI, OCI or passport details, supporting documents needs to be uploaded

3. If POI, OCI or passport details are not given, then applicant has to provide proof of permanent residence
address ( screen 3.33b)

4. Click on NEXT

17. Details of Proprietor/ all Pariners/Karta/Managing Directors and whole time Director/lMembers of Managing Committee of Associations /Board of Trustees / all persons having any interest in
the business.

Total Number of Persons 1
Note: Please provide details in the table below. In case you need more tables, click on add button
© In case of Proprietorship: Details of Owner/Proprietor.

€ In case of Partnership: Details of all Managing/ Authorized Partners (personal details of all partners but photos of only ten partners including that of Managing Partner is to be
submitted)

# In case of Companies registered under Companies Act: Managing Director and whole time directors.
€ In case of HUF: Details of Karta of HUF.
© In case of Trust: Details of Managing Trustee.

© In case of Association of Persons: Details of Members of Managing Committee(personal details of all members but photes of only ten members including that of Chairman is
to be submitted)

€ In case of Local Authority: Details of CEO or equivalent.
© In case of Statutory Body: Details of CEQ or equivalent

© In case of others: Details of person responsible for day to day affairs of the business.

© In case of LLP, If Partners Registered then TIN. otherwise as above of all partners.
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- Ay other documents on which the address s available .

Al =
(Screen 3.31)
Details(1)
Name of the person: | nirmal mahek singh
Name of Father/Husband: | anup mahek singh
Fraanth
1 1 [TRE,
g
PO ((Person of irvciian Crigin )

[

WO ((Ohverseas O REsnahip of India )

LMD Mo

- LXE [T

(Screen 3.32)

Rosdeotal Address

a4

' L1

nedranad

neirmanzt road

MAMARASHTRA v
Wty ST v
VMDA M COR v
prE -
EESEAR
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Bazed on the detsils given
in POI, OCI, UID and
passport details [ screen
(Screen 3.32) 3.32), any one suppaorting
rinct Dt document w.r.t above
needs to be uploaded as
listed below ({ screen 3.33)

(Screen 3.33)

Documents required for proof of Place of Premanent Residence Address (Select any one)

v Latest paid electricity bill in the name of the applicant
Ration Card having the name of the applicant
Vald Indian Passport
Driving License
Election Photo Identity Card
Property Card
Latest copy of MNTL/BSNL landline bill
Latest copy of bill of domestic gas agency
First page of passbook of saving Bank Account
Certificate showing the address of the applicant issued by the manager of Nati
Consent letter from family member/s in the name of applicant (owner/co-owner
Ownership proof of Consenter/s
Registered Ownership deed

Ri ered Agreement (including Index I1) with the bulider

Society maintenance receipt

Share certificate of Co-operative society in the name of applicant

(Screen 3. 33b)
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5.4.13. Manager/ Authorized Signatory (Form 105)
1. If you have authorized signatory for the application, then you have to fill Form 105 and mention
the details of the signatory.
If you do not have authorized signatory or proprietor then, there is no need of filling Form 105.

2. Fill Signatory of the Application.

3. Click on NEXT

18, Delails of Manager / Authonzed Sgnatory”

Click next 1o fll Form 108

(Screen 3.34)

M. 105 Declarabon / Revised declaraton under Secton 10 of the Maharashina Value Added Tax Act, 2002
Ve T UNSETSIGNEd engaged I the Susness A0 KIDK 10 pay e Lax under e MANAALHIrs Visue AS0SS Tax Acl 2002, 00 herely 06CIIne / Gackine In SUper Cassion of the
aration of the sal) concem that the person / persons mentioned herein below shal be deemed %0 be 1he ManagerAsthorized Sgnatory of the saks
Dusnesses nes|
38 Py S W 0

Y p e of P 2k A r me n ) provisions of the SaKd ACT and The rules made there undet The Necessary 0etals ars as undes

1. Name of the applicant Shiny bakal
2 Name and Style of Business retail

1 Regesiration Certficate Numbér uncer the MVAT A<t 2002( not appicable if declaration is

filed along with appication for registration)

4 Detais of the person deemed 10 bé the Manager/ Authonzed Signatory of the Saxi Dusingss

Number of Manager / Authorized Signatory

(Screen 3.35)

Details(1)
MName of the Person: | sheetal Middie Name malhar
PAN asghajoakj
UID No: | y8657559
rdobile Number: TaTaT0v097
Email Address: F9T7909709
Telephone No: 34454454
FAaX No: 45567657657
Gender: Female =
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Residential Address

Building No/Flat No/Door No: | 234234
Floor No: | 444654
MName of the Premises/Building: | malhar apt

Road/Street/Lane: | malhar apt road

District: AURANGABAD ~
Taluka/Area: | PAITHAN i
Post: Bokud Jalgaon -

Pincode: | 243252]

5. Countersignature of the Person Nominated:

6. Status of the Person Nominated:

Declaration: - | hereby solemnly affirm and declare that the information given herein above is true and correct to the best of my knowledge and belief and
nothing has been concealed therefrom. | hereby authorise Maharashtra Sales Tax Department to collect the information from UID authority.

Place: | mumbai
Date: | 13/04/2016 ™

Name of Authorized Signatory: | Sheetal

Designation | Mo|

(Screen 3.35)

5.4.14. Authorized Representative

1. Dealer can take the help of authorized representative to work on behalf of the dealer for any
activities of sales tax

2. Authorized representative are STP, Advocate, CA, CS and Cost Accountant.

b Logout

1 2 3 4 5 & 7 8 o 1 2
Select Act Registration Business Other POB Details  Bank Accounts  Commodities  Additional POB Detallzof  Signatory tothe  FORM 105 Other States
Details Registration .. Datails Residential Application POB

18 Details of Manager / Authorized Signatory*

Click here to fill Form 105

19. Details of Authorized Representative (STP/Advocate/CA/CS/Cost Accountants atc )

Name of the Person: | First Name Middie Marme Sur Marme
Status: e
Mobile Number.
Email Address 1*:
Telephone No:

FAX No:

(Screen 3.36)
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5.4.15. Addresses in Other States

1. Fillin Other State Specific Information ( corresponding TIN under CST Act, if any)

2. Click on NEXT

0{A) Ackdress(s) in i Slabe(s | and comesponding TN under C ST, Act, if any

Address(1)
Flat Ko 5 GREGE
rerar
if the PremisesBulding:  gazal

toadiStreet/Lane:  gazall

ASSAM £
Chirang -
B&ni (Pt L

Ambeka FY e

241118

Contact Details
Telephone No with STD Code® 00796 BEBETOSTTY
BT56455678
Email Address® IE.I‘l.'lI'lI.'p_': hh.com

~AM Mo, | DSETETSTI9S

(Screen 3.37)

5.4.16. State specific information
1. Fill status of the signatory to the application
2. Name of the signatory
3. Enter your Aadhar UID number and click on Get OTP .This is optional requirement

4. Enter OTP received on your registered mobile number. Here, the registered mobile number is the
number you have mentioned / registered for aadhar card

5. Click on NEXT
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20(B) Status of the signatory to the application: | Propretor ¥

Name of the signatory to the application: | sheetal Middle Name malhar

UID No: | 123124212526 GetOTP QTP: | Enter OTP Validate OTP

(Screen 3.38)

6. Upload document

1. After entering, all the details in form 101, you will be taken to the last page to upload the
documents

2. Here whichever relevant and mandatory documents, you have check marked during the
procedure of filing the form, is displayed and needs to be uploaded

3. When document is uploaded successfully, the upload button will turn green. (Screen 3.39)
4. You can also view the preview of the document. (Screen 3.39)
5. After uploading each and every document, click on declaration and fill the details. (Screen 3.40)

6. Applicant can go back by clicking on “Previous” and check again all the details of the form that
have been filled up. (Screen 3.41)

7. Click on “Print / Preview” to view & edit the form, if necessary, to assure, that all the details,
documents, photos, signatures have been properly filled in & uploaded. (Screen 3. 41)

8. Click on “Previous” to make any changes to the form or “Submit” at the end to get
acknowledgement. (Screen 3. 41a)

38

www.taxguru.in



New Registration under MVAT-User Manual

PAN of Proprietor PANProfileexport1 XLSX Upload Preview
Month wise Purchase Summary Form101 changes.docx Preview
Month wise Sales Summary Upload Preview
Bill wise Sales Statement Upload Preview
Bill wise Purchase Statement Upload Preview
Sale Bill on which threshold limit exceeded Upload Preview
Purchase Bill (in cases where Purchase Tax is leviable) Upload Preview
Lorryftransport receipt of purchase Upload Preview
000000-Photograph Upload Preview
000000-Signature Upload Preview
PRIN-Latest electricity bill Upload Preview
PRIN-Lease Agreement registered with IGR Upload Preview
BANK-D00001-Cancelled chegue Upload Preview
BANK-D00002-Cancelled cheque Upload Preview

(Screen 3.39)

<1 Declaration

I hereby solemnly amirm and declare that the informaton given herein above is rue and correct o the best of my Knowledge and belier and nothing has been
concealed therefrom. | hereby authorise Maharashtra Sales Tax Department to collect the information from UID authority.

Place: Digital Signature of applicant (It any):

Date DIOMAMAY Y Y'Y ] Designation

(Screen 3.40)

(Screen 3.41)

] (LT = 1] [ ) Ml ra

DERTES2016 Proprsetor

(Screen 3.41a)

7. Submission:

1. Form ends up with submission

2. An emalil is sent to the applicant with downloadable PDF form & print option of the form
(Screen 3.42)
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Message "= AMYPMO293K_M1.PDF (139 KB)

Dear applicant,

Your application for registration is received as attached herewith

Lﬂ.pplication No - 000100000232
Thanks and regards,
--MSTD

This is Application Submission Reference Number or
Trackine ID

(Screen 3.42)

8. E- Payment.

1. Applicant can make payment of fees through http://www.mahavat.gov.in/ .

2. Click on the option - “e-pay new registration” under e-services ( as shown below).

Click here on e-pay new registration
4

Official Website of P o,

ARTMENT OF SALES TAX ()

Govt. nl"uﬁcra:ﬁtuMﬁum 15, 2016

Acts & Rules

x Inspector dt, 07/06/2016

» eCST

» e-Refund Application "Cases Allocation Chart”

. el 0 3

» .‘ y = elpdesk details for Mumbai
» Uy | Hdocation™

3> Non Filers & Short
_Filers
Dealer’s Gnevances £ 1 N

A M‘h,
Dealor's Suggestiors Employes , available in What's New Section.”

Report Tax Evasion Consultant, Suggestons are wvited on * Proposed e-
MSTT Regatration”. Mail id 18 -
Employen Cornes suggestions aregistratons@mahavat.gov.n

> Dimnne ralar What's Maw * Tha daslars whn

B T e Sk o

Now Uses, Reginter hare
~ Future Pl

Tenders/Notices)

Advertisements
T Relercal Wohsitnn
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3. Dealer will get MTR Form number 6 as below.

4. Select the Registration type and location of sales tax office.
Fees for dealer type: -
Regular, casual, non-resident — Rs. 500.
Voluntary dealer — Rs. 5000 + Rs.25000.

5. Enter dealer name.

6. Select the Bank name and click on “Pay” option.

7. “Pay” option will navigate to banks payment gateway and dealer can make the payment online.

Location of sales tax office | 05-Thane v
- - | Select Location

TR FORM NUMBER 6 Revise version 2. Form Date: | o 1-Mazgaon
Registration Type| VAT Regular v o Date: | 05-Thana

Select Registration Type 1 0e-Kalyan
Department NI Account Head details | 07-Palghar
Type of Payment VAT VRS 5 | 09-Pune —

VAT Regular + CST Amount of tax: |
Location of sales VAT VRS + CST v | 10-Solapur

csT =i S | 11-Barshi |

___Form Date: 115/06/2016 Amount of TDS: | P e L

Select the registration type
A

Mame of the dealer registering for the Act
i

MTH FORM NUMBER 6 Revise version 2.1 Dz 12 Aug, 2011

Forns ID:  Other Date:  |15/06/ 2016
VAT Regular !
Account head | 0O4POL93E
05-Thaie v
Payes Detsils

27081120438

I Wame of the Dealer | LA
Amount in = | :
b - Sales Tax

Maharashtra

Remarls i any:  Fee of varlous reasens

Penality: [T S ———
Amount in wards:
Compostion Money:

Flaig
Fee

select Bank
f Bank nanie
Advance payment; Select Bank Name

Amaunt foreited:

Click on the PAY option

41

www.taxguru.in



New Registration under MVAT-User Manual

MTR 6 acknowledgement will be generated and this acknowledgement should be
uploaded in the registration application form in upload document.

YOU HAVE SUCCESSFULLY FILLED FORM 101 OF MVAT

9. Forgot Password:

If the dealer forgets his password, he / she will be required to login to the website and follow as given below:

1. Visit MSTD website - www.mahavat.gov.in/Mahavat/index.jsp

2. Click on “e-Registration” on the portal as shown below.

Click on "e-registration” on e-services on left handside of the portal. I

“E-Registration functionality is siow due to technical reason. Department is in process of re

Lowhatsew ] ———
= "

R

s
Mugistration Ueer Manust fur
Dwabars - WVAT"

Megrstratien User Manusl far
Owalers - CSY

I Here, you will find the manuals for particular Act. I

3. ‘e-Registration’ will navigate to another website ( as shown in Screen 2.1)
- To login with temporary User id and password -> Click on ‘Existing user. Login”. ( as shown in
screen 2.1)

42

www.taxguru.in



New Registration under MVAT-User Manual

T
Al
Al ———
T

aw |

’
About us Articles & Rujes

Downloads
-

Click on existing dealer login to input temporary user id and password.

4. Click on “Forgot Password” tab in the login page.

Language EN - English

Change Password 4
¥

Forgot Password

5. User clicks on Forgot password and gets below output screen.
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Department of Sales Tax
Government of Maharashtra

Forgot Password

User ID:

Security Question: | What is the first name of your mother? v
Answer:

6. User inputs his / her temporary PAN id and inputs the answer to the security question he/ she has
given during profile creation.

7. Submit will send a new password to dealers email id inbox.

Success

Password sent to your registered email id

8. Applicant will receive the email as below. Also check the email in spam folder.

Fwd: Proflle password intimation I E

Dear Applicant

Your new profileTIM detalls are as follows. .

USER ID : csips4507p
PASSWORD: dS5dS1225%5d15

Wwelcome to MSTDI

Ansuring Best Servicaesiig

This message Nncluding amny attachments) 12 intenched only for
the use of the Individual or entity to which it is addressed and
maay contain informrmation that is non-public, proprietar,

eonriasill cand o Ficlentionl ol sy et Feeueey alioe bevos rcs s vearlcar
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9. Applicant can give above password in the login page and can also change his password by clicking
on “Change Password” option in the login page.

10. Re-submission.

Re-submission takes place when the tax officer verifies the application data and uploaded documents and
sends rejection defect memo to the dealer, if the officer finds any fault in the data or documents. The dealer
receives an email for rejection defect memo. (As shown below)

MAHARASTRA SATLES TAX
DEPARTMENT
Government of Maharashitra

Rejection Defect Memo Date : 09-06-2016

Tulip Park
Military road

Sub: Rejection defect memo for incomplete andfor inconsistent application for registration.
Ref: Your application Reference no 000100000833 Dated :09-06-2016

Sir [ Madam,
With reference to the above mentioned subject, the application for registration submitted by you under

the following Acts, is hereby rejected on account of being found incomplete and/or inconsistent
upon scrutiny:

1 The Maharashira Value Added Tax Act, 2002 (MVAT)
2 The Central Sales Tax Act, 1956 {C5T)
3 The Maharashtra State Tax on Professions, Trades, Callings and Employments Act, 1975 (PTEC)
SriNo. |Act Type Field Mo Field Name/Document Document Defect Reason Remarks
Reason for Registration(from Sale BilllPurchase - "
50 e i Sale Bil¥Purchase Bill {in Bill (in cases where gf’o"tﬁg”f::lta;”t?"‘e““e‘j
cases where Purchase Tax is Purchase Tax is e
i i requisite document
evi lewvi
: s e Incorectfinvalid IGR | IGR year is wronglhy
\ =
oo2 MWAT 12 Cretails of the Principal Plac details menti 3
o003 MVAT 12 Lretalis of the Pnncipal Flac POB-Latest Submitted document
FPOB-Latest electricity bill electricity bill is not latest
004 |MwAT 18 Details of the Additional Pla mearEcratd 18| IGR yearE wiongy
details: mentioned.
i
011 CsT Other Mandatory Documents Scanned copy of ?ggﬂrr;ee%togp:DT
Scanned copy of FORM V(B)* | FORM V({B)* legible/clear
Omer Mangatory Llocuments scanned copy of B 2
012 |csT Scanned copy of Paid MTR-6 | Paid MTR-6 Subimitted Wcomsctt
Challan* Challan*
013 |PTEC 18 Details of the Additional Pla meotpriNmedd G WR year Eamngh)
i e Liate of irth wrongly | Date of birth
o014 FTEC 3 Date of Birth (In case of an i mentioned by menti d
Z Incommectfinvalid IGR |IGR details year is
o115 PTEC (=] Full address of the applicant details Iy mentioned

You are requested to rectify the above defects within 30 days from the date of receipt of this notice. Please
note that yvour temporary profile will be de-activated within 90 days from the date of activation of temporary
profile. Please revert within the prescribed time limits.

DESK ID : AHM-WVAT-C-0D04

Signature

SEAL
Place : MUMBAT

Date : 09-06-2016
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Now the dealer has to login to the website and follow as mentioned below:

1. Login with temporary login id and password.

Click on existing dealer login to input temporary user id and password.

Change Password

Forgot Password

Sap 0 man conem noo A A A A
Wekorre
Department of Sales Tax - |
Govermert of Madarashora. Incta o Q (‘) QO
————

% Reymyaton  Rewms | Retnd  Payment | FormETO4 | QuenyComplymFeedback || Aecovery | Agpesl  COA  Auat =
I New Regatration l
Regisy aon Armenament
Noateasons Assesment shatus NC avniabis for
Regisxanon Cantatiton lanuary. 20t
STP Enrolment Amendment
STR Enroknest Cancetslon Arnaure oy

P
———— e
3 - - = 0 O
Cther Sodies Amenanert e ; ING

Cther Bodies Cancedaton

18

Consibile Anesdran

Consulaie Cancelation

Dowrom(RC)
Adiven Retat Acts ane rules Cows=ican Cmatar servces
Ny—" Aty rorms Tae Cwendlw
Vision and Misson Rukes Trade croular Know your TIN
Chzen chater Trade circulars Notfcation Manouas of procedures
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2. Select the same acts as he had selected initially while applying for registration.
Note: - If he has selected VAT, CST, PTEC during first registration, then he will have to select the
same acts while resubmission also, otherwise he will not get to see the forms.

Select Act Registrabon Business Oher POE Details Sank Accounts Commodbes Adabonal PO8 Details of Signatery  the FORM 105 Othwr Staes
Form Detals Registrabion Detaits Resdenty Appicason FOB

Select Act Type

Type of dealer

3. Applicant has to make the required changes as mentioned in defect memo on the form and click on “NEXT”
tab on every page to save the data.

4. Dealer has to submit the application within 30 days from the date of receipt of defect memo.

5. The applicant will receive Acknowledgement with same Application Reference Number but with different
submission date.

6. This submission date will change to resubmission date (current date).

7. Dealer will receive an email for resubmission with same acknowledgement number with attached pdf form.

8. This resubmitted form will again be allocated to the same jurisdictional sales tax officer, who had reviewed it
before.

9. If the officer finds that the documentary details or uploaded documents are not satisfactory, then the
discretion will be on the officer, either to approve or reject the form.

10. If the officer rejects the form again, then the dealer will have to re-apply for fresh application.

11. Re-application and de-activation of temporary profile

1. Reapplication after rejection of form should be fresh form and not the old application form.
2. Dealer’s temporary login id (i.e. User id & password) will be the same as before.

3. This temporary id (PAN ID) will be active for 90 days, from the creation of last temporary id and after 90 days,
this login id will be de-activated automatically by the system.

4. Dealer will have to re-apply for fresh application within the period of 90 days or else after 90 days, this login id
will be at de-activated status and so the dealer will have to create a fresh temporary id using the same PAN id.

5. Dealer will have to start from the process of Creation of temporary profile id (refer step 4 of index — Create
temporary profile) and make a fresh application again.
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